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(by Statement by Government accepting the above Report.

(¢) Statement giving reasons for the delay in laying the papers mentioned at (a)
above. [Placed in Library. See No. L.T. 32/16/14]
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1t will take one minute. Please. ... (Interruptions)...

Report and Accounts (2012-13) of Damodar Valley
Corporation, Kolkata and related papers

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION
AND BROADCASTING, THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT, FOREST AND CLIMATE CHANGE AND THE MINISTER OF STATE
INTHE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRIPRAKASH JAVADEK AR):
Sir, on behall of Shri Piyush Goyal, I lay on the Table:—

(1}  Acopy each (in English and Hindi) of the following papers, under sub-section
(5) of Section 45 of the Damodar Valley Corporation Act, 1948:—

{a)  Annual Report and Accounts of the Damodar Valley Corporation,
Kolkata, for the year 2012-13, together with the Auditor’s Report on the

Accounts.
(b)  Review by Government on the working of the above Corporation.

(2) Statement {(in English and Hindi) giving reasons for the delay in laying the
papers mentioned at (1) above. [Placed in Library. See No. 1..T. 124/16/14]

...(Interruptions)...
SHRI MADHUSUDAN MISTRY (Gujarat): Sir, this is not ... (Interruptions)...

MR. CHAIRMAN: Just one minute please. We took a decision and I am acting on

the decision.

SHRI MADHUSUDAN MISTRY: Sir, we can finish the discussion and then
...(Interruptions)... The discussion is going on. I don’t think we should stop it.

MR. CHAIRMAN: No, I am not stopping the discussion. Before I call the next

Member, this would take just one minute.

SHRI MADHUSUDAN MISTRY: But you stopped ... (Interruptions)...
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ME CHAIEWAN: [ ddnot . Trerriprions).. [ did not. The hon Ifember took
more than hns fme. [ didn’t stop lom. [ would corfiime with the disrusson Let me just
dowhatis eszerfial

ANNOUMCEMENT BY THE CHAIR
Re.Panel of Vice- Chairmen

ME. CHAIELIAH: Hom Ilembers, [ hawe to ixform the Blembers that the Panel of
Vice-Chairm en hasheen reconstitite d with effect from 25th Ime, 20 14 with the foll cwing
hlembers:

(1) Dr Satyanarayan Jahiya

(Zy Dr. EM Sudarsana Watchiappan

(3 Bm Tinweld Siva

(4 3m V.F Singh Badnore

Mow, we comtirmie with the disrusgon, and I eall Zhn Mukdtar Abbas Naga.

DISCUSSION ON PRICE RISE AND INFLATION
FACED BY THE COUNTEY —Conid.
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SHEI SITARAMYECHURY (st Bengall: Siv, .. Trerrigions)..
ME. CHAIRLIAN: Government 1z also apatvinthe House, | Thserrpstions)

=HEI SITARAN YECHURY: Yeg he 1= aparty in the House. . Trterriptions ).
You maw all e bim to speals. . Frrerriptions ). Bt the poirt 15 that wou armourne ed that
wou are foll owing an crder accordingto the strengthinthe House, | Trterriptions).. And
qust befare . Trnterruptions) .

ME CHAIRLIAN: Thereis a certam grengthinthe House, .. frtenuphions) .
TFasliteration & Urdn Sopt




